IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

FEBRUARY-2021

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9616 0 25 25 0 0 17 17 9624
CIVIL SECOND APPEAL 2992 0 11 11 0 0 10 10 2993
EX. FIRST APPEAL 49 0 1 1 0 0 0 0 50
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28939 9 114 123 0 4 169 173 28889
CIVIL REVISION 623 0 9 9 0 0 16 16 616
CIVIL REVIEW 505 2 5 7 0 1 7 8 504
CUSTA (CUSTOM APPEAL) 11 0 0 0 0 0 0 0 1
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 374 1 0 1 0 2 0 2 373
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 829 0 4 4 0 0 0 0 833
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 21 0 0 0 0 0 1 1 20
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 24 0 1 1 0 0 1 1 24
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 8 1 0 1 0 0 0 0 9
SPECIAL APPEAL ( WRIT) 2016 118 0 118 0 63 0 63 2071
CIVIL CONTEMPT 3590 4 85 89 0 18 24 42 3637
CIVIL WRIT 60084 130 1628 | 1758 0 50 1039 1089 60753
00s 1 0 0 0 0 0 0 0 1
CENTRAL EXCISE APPEAL 180 0 0 0 0 1 0 1 179
CROSS OBJECTION 990 0 5 5 0 0 9 9 986
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 110892 265 1888 | 2153 0 139 1293 1432 111613

CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20889 15 92 107 0 4 96 100 20896
CRIMINAL REVISION 9054 0 89 89 0 0 57 57 9086
US 482 CR PC. 8540 o | 628 |628| 0 | o | 558 | 558 | 8610
U/S 438 & 439 CR.P. C. 1756 0 | 1400 |1400| o0 | o | 2031 | 2031 | 1125
CR. CONT. PETITION 6 0 0 0 0 0 0 0 6
CRIMINAL REFERENCE 2 0 0 0 0 1 0 1 1
HABES CORPUS 87 18 0 18 0 17 0 17 88
CR.L TO A 923 0 9 9 0 1 3 4 928
CRLW 333 33 24 57 0 35 14 49 341
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 41593 66 2242 | 2308 0 58 2759 2817 41084

TOTAL A + B 152485 331 4130 | 4461 0 197 4052 4249 152697




FEBRUARY—2021

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 691 45 16 61 0 29 106 135 617
REviston e 1986 0 70 | 70 | 0 0 40 40 2016
MISC. PETITION 7788 0 510 | 510 | 0 0 | 379 | 379 7919
CRIVINAL TRANS PET. +CRLW 64 0 9 9 0 4 4 69
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHININAL NISC APPLICATION 177 1 38 39 0 1 40 41 175
TOTAL -C 10706 46 643 689 0 30 569 599 10796
CRIMINAL TRANSFER PET. 65 0 3 3 0 0 5 5 63
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 65 0 3 3 0 0 5 5 63
TOTAL C+D 10771 46 646 | 692 0 30 574 604 10859
TOTAL A+B+C+D 163256 377 4776 | 5153 0 227 | 4626 | 4853 163556
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 17 0 0 0 0 0 0 0 17
STAY IN CENTRAL EXCISE APPEAL 9 0 0 0 0 0 0 0 9
STAY IN SALES TAX REV. 32 0 0 0 0 0 0 0 32
STAY IN CIVIL FIRST APPEAL 1390 0 22 22 0 0 34 34 1378
STAY IN CIVIL SECOND APPEAL 475 0 11 11 0 0 8 8 478
STAY IN CIVIL MISC. APPEAL 3869 2 56 58 0 2 34 36 3891
STAY IN CIVIL REVISION 188 0 9 9 0 0 14 14 183
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 90 0 18 18 0 0 7 7 101
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 1252 118 0 118 0 56 0 56 1314
STAY IN WRIT PET. 31443 106 1624 | 1730 0 20 943 963 32210
TOTAL -E 38779 226 1740 | 1966 0 78 1040 | 1118 39627
CIVIL MISC. APLN. 1384 11 50 61 0 11 32 43 1402
CIVIL MISC. CASE 3387 16 26 42 0 26 27 53 3376
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 53 0 1 1 0 0 4 4 50
CIVIL TRANSFER APPLICATION 100 0 18 18 0 0 7 7 111
TOTAL -F 4924 27 95 122 0 37 70 107 4939
TOTAL E+F 43703 253 1835 | 2088 0 115 | 1110 | 1225 44566
TOTAL- MISC. (C+D+E+F) 54474 299 2481 | 2780 0 145 | 1684 | 1829 55425
TOTAL A+B+C+D+E+F 206959 630 6611 | 7241 0 342 | 5736 | 6078 208122
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